CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH,
JABALPUR

' CIRCUIT COURT SITTING HELD AT INDORE

0.A. 9172002

Anjee Bai widow of Nagu
Kishan. aged 70 years, Resident of

Rincha - A LOT. Applicant
Versus

Union of India — Represented by

1. The General Manager,
Western Railway., Headquarter
Office, Churchgate — Mumbai-20,

2. The Divisional Rai] Manager,
Western Railway, Divisional

Office — Kota (Raj.). Respondents
Counsel :

Shri AN. Bhatt for the applicant.

Coram :
Hon'ble Shri Justice N.N. Singh - Vice Chairman,
Hon"ble Shri Govindan S, T ampi - Member (Admnv.)

ORDE R (Oral
(Passed on this the 17" day of February 2003)

Shri Govindan S. Tampi-
s ovinaan 5. Tampi:

The relief sought for in this QA s the grant of eX.gratia pension to
the widow of deceased employee attached to the Railway service as a
Gangman who passed away on 18/03/1982, where after the widow, the

present applicant had not been given any pension. The applicant claims



that she g entitled for the above benefit on th

the Centrg Administratjye Tribunal, Mumbaj Regiona]

applicant pojnts out that the Regiona] Bench of Mumbaj had passed the

aboyve order re]

Ying upon the decision of the Hon’pJe Supreme Court in

innin and Weavyip Mil

ate of UP apg other (1990)4.SCC 27 . This appl

lcant therefore prays

al Bench

and the directiong Contained |y
r'espondents letter

No. PEN/E789/EX.Gr.P/

PTII, dated 29-12—89/5-1-
1990, pe Set aside.

I that the interegt of Justice

by directing the applicant ¢, file 4



Tepresentation to the respondents explaining theijy case and attaching g
€opy of this OA ang this order a5 well as the order passed by the
Mumbaj Regiona] Bench (supra), within 15 days from the receipt of

€Opy of this order On such rece; t, the respondents shall, consider and

pass the fecessary orders op the reépresentation within two months

the applicant, if aggrieved by the said order, to pe bassed by the

feSpondents, woy|q be at liberty to approach this Tribunal onee again for

redressal of her grievances,

3. OAis disposed of 4¢ the admissjop Stage itself, in the above termg,

RN

(N.N. Singh)
Vice Chairman (J)
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